DELHBI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Monday 13" September 2010/ Bhadrapada, 22, 1932(Saka)

No. 91
Sub: DETENTION AND RELEASE OF MEMBER

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha, Delhi,
was received from Addl. Commissioner of Police, Crime, Delhi.

“] have the honour to inform you that Hon’ble Member of Legislative Assembly, Delhi;
Shri Anil Jha had stopped Avadh Assam Express Train on the down line at Rohatak-Delhi route
near Prem Nagar Crossing, Nangloi, Delhi on 05/07/2010 during Bharat Bandh. A case vide FIR
No.19/10 dated 10.07.2010 w/s 147 IPC & 146/174 Railway Act, PS Sarain Rohilla Railway
Station, Delhi was registered against him. On 26.08.2010 Shri Anil Jha S/o Shri Anand Mohan
Jha r/o HNo.719, Inder Enclave, Block-D, Phase-I, Suleman Nagar, Delhi was arrested in above

quoted case and released on bail. ”

P.N. Mishra
Secretary
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